
THE HIGH COURT OF MEGHALAYA 
SHILLONG ·, 

No.HCM.II/333/2013/t960 Dated, Shillong 13th July, 2015. 

NOTIFICATION 

In partial modification of the earlier Notification No. 

HCM.II/333/2013/1954 dated 10.07.2015, it shall be read as follows:-

Sl. 
No. NAME GRADE PRESENT POSTING NOW TRANSFERRED 

AND POSTED AS 

1 Smti. B. MaWPi.e Grade-l 
Judicial Officer 

Officiating District & 
Sessions Judge, East 
Khasi Hills District, 

Shillong 

Additional District and 
Sessions Judge 

(Probationer), West 
Jaintia Hills District, 

Jowai 

Smti. B. Mawrie, Ex-District and Sessions Judge, Shillong now 

Additional District & Sessions Judge, West Jaintia Hills District, Jowai is to join 

her respective office within 3(three) days of the issuance of this Notification. 

Further, I am directed to advise the Officer that in the light of 

opportunities already granted, it is hoped that she will improve helwledge of 

law and procedure, and exercise judicial restraint in passing orders.;, 

Byo · 
I 

r, 
I 

GENERALREGI 

Memo No.HCM.II/333/20t3/t960-A Dated, Shillong 13th July, 2015. 
Copy to:­

1. 	 The Secretary to the Government, Law Department, Shillong with a request to 

issue the related Notifications affecting functioning of the respective District 

Courts as per relevant Acts, Rules and Regulations, etc. 

2. 	The Registrar, High Court ofMeghalaya, Shillong. 


The Accountant General (A&E), Meghalaya, Shillong. 
3· 
The Registrar- cum- Head Private Secretary to Hon'ble the Chief Justice, High 4· 
CourtofMeghalaya 

The Joint Registrar- cum -Secretary to Hon'ble the Chief Justice, High Court of5· 


Meghalaya, Shillong. 


6. 	 The Private Secretary to Hon'ble Mr. Justice T. Nandakumar Singh, High Court 

ofMeghalaya, Shillong. o\v 



7· The Private Secretary to Hon'ble Mr. Justice Sudip Ranjan Sen, High Court of 

Meghalaya, Shillong. ·• 

8. The Treasury Officer, WilliamnagarjJowai/Shillong . 

9· District & Sessions Judge, 

ShillongjNongpoh/Nongstoin/ JowaijWilliamnagar /Tura. 

10. Member Secretary, Meg halaya State Legal Services Authority, Shillong. 

11. Smti. B. Mawrie, Additional District & Sessions Judge, West Jaintia Hills 

District, Jowai. 

12. The System Analyst, High Court ofMeghalaya, Shillong, for uploading in High 

Court Web-site. 

13. The Director, Printing and Stationery Government ofMeghalaya, with a request 

to publish the said notification in the next issue ofthe Gazette. 

~ceFile. 

REGI 


